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title: The Minister of State in the Ministry of Defence laid a statement regarding Status of implementation of the recommendations contained in the 6th to
9th reports of the Standing Committee on Defence pertaining to the Ministry of Defence.

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH RAMRAO BHAMRE): Madam, I beg to lay the following statements
regarding the:-

(1) Status of implementation of the recommendations contained in the eth Report of the Standing Committee on Defence on Demands for Grants
(2015-16) on Civil Expenditure of the Ministry of Defence and Capital Outlay on Defence Services (Demand Nos. 21,22 and 23), pertaining to
the Ministry of Defence.

Status of implementation of the recommendations contained in the 7th Report of the Standing Committee on Defence on Demands for Grants (2015-
16) on Army (Demand No.23), pertaining to the Ministry of Defence.

(3) Status of implementation of the recommendations contained in the 8" Report of the Standing Committee on Defence on Demands for Grants
(2015-16) on Navy and Air Force (Demand Nos.24 and 25), pertaining to the Ministry of Defence.

Status of implementation of the recommendations contained in the 9t Report of the Standing Committee on Defence on " Ordnance Factories and
Defence Research and Development Organisation (Demand Nos. 26 and 27), pertaining to the Ministry of Defence.

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam, I want to make a small submission.
HON. SPEAKER: What do you want to say? Before Shri Kharge Jji, you want to speak.

SHRI SUDIP BANDYOPADHYAY: You assured me that you would allow me.
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SHRI SUDIP BANDYOPADHYAY: Hon. Prime Minister is also present here. This entire pagea€;.
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SHRI SUDIP BANDYOPADHYAY : We demanda€} a€|....(Interruptions)
HON. SPEAKER: Shri Kharge ji.
...(Interruptions)

HON. SPEAKER: Not like this. I am sorry.
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SHRI SUDIP BANDYOPADHYAY : Madam Speaker, the Resolution should be moved from the Chair.

SEVERAL HON. MEMBERS: Yes, it should be moved from the Chair.



... Interruptions)
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...(Interruptions)
HON. SPEAKER: Okay. I will read it.

...( Interruptions)
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